
THE HIGH COURT OF ORISSA, CUTTACK
N o. O I I C-CO MP-C AMC-000,1-2022- I l3l 7 I datc rJ:21.117 .2023

NOl'rCU l'OR AWAIU) Ol' ItID

It is notificd to all thc conccmcd that thc llid lor Comprchcnsivc Annual Maintcnancc

Conlracl (CAMC) ol l)isplay Iloards, Kiosks, Computers, Servers and associatcd Pcriphcrals

instalted in District & Subordinatc Courts across the Statc on as is basis, pcrtaining to llid Nolicc

No. GIrM/2023/l\/3303226, dated. 24.03 .2023 is hcrcby awardcd to M/s Sonatech Infosolutions

Pvt. Ltd., Bhubancswar.

'l'hc authorizcd represcntative ofthc firm is requcsted to report to thc llon'ble IIigh Court

ol Orissa within a weck afler rccciving thc Work ordcr and to exccutive the Agrccment with thc

Court for Comprchcnsivc Annual Maintcnancc Contract (CAMC) of Display lloards, Kiosks,

Computcrs, Scrvcrs and associatcd Pcriphcrals installcd in District & Subordinatc Courts across

thc Statc on as is basis at thc carlicst.

N.B: The Hon'ble High Court of Orissa reserves every right to recall, revoke or

revise any Notice, order or Term and condition thereof, at any sta8e in the interest

of lustice and proper Administration'
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